NON-TEACHING WORK BY THE TEACHERS

578 SH. BALRAJ KUNDU, M.L.A.: Will the Education Minister be
pleased to state the reasons for which the teachers working
in the schools of the State are being assigned non-teaching
work against the rules and despite the strong instructions of

the Hon’ble Supreme Court?

REPLY
SH. KANWAR PAL, EDUCATION MINISTER, HARYANA

Sir, the Government has decided that in addition to
the primary duty of teaching, teachers would be required to
undertake only statutory duties like election and census
work.Any other work which the teachers may be asked to do,
the Deputy Commissioners or any other Department, will
seek the prior approval of the Director General School
Education (who would then ensure that there is the least
adverse effect on the teaching).The instructions in this
regard were issued vide No. 15/91-2005- Co (4) dated
12.09.2005 to all the Administrative Secretaries, Heads of
Departments and Deputy Commissioners in the State

Further, it has also been decided that in any case,
for any duty other than teaching, which the teacher may be
assigned/ required to undertake, the teachers should be
asked to do this duty, only after school hours, and they
should be paid honorarium suitably by the concerned
department for undertaking the work so allowed by the

Education Department.
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